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(b) A statement showing new projects 
taken up during the last three years is laid 
on the tllble of the House. [Placed in 
Library See. No. LT.413/71] 

All In:Iia Cldre for District and 
Sessions Judges 

2145. SHRI S. N. MISRA: will the 
Minister of LAW AND JUSTICE be 
pleased to state: 

(a) whether Government havc a pro-
posal to form an All India Cadre for 
District alld Sessions Judges; and 

(b) if SO, \,Len this plo[osal is likely 
to be imrlemented : 

THE MINISTER ()F LAW AND JUS-
TICE (SHRI H. R. GOKI-IAJ.E): (n) No, 
Sir. 

(h) Does pot arise. 

Inter-State transfer of Judges of 
High Courts 

2146 SHRI S. N. MISRA Will the 
Minister of LAW AND JUSTICE be 
pleased to state: 

(a) whether Go\'crnment are contem. 
plating Inter-State tramfer of Judge~ of 
High Courts; 

(b) if ~O, \\'heth~r any sch~lIle hns 
heen dlnftcd for the purrosc ; und 

(c) the time by which it is likely to 
be given effect to ? 

THE MINIS fER OF LA WAND 
JUSTICE (SI-IRI H. R. GOKHALE): (a) 
No, Sir. 

(b) and (c) Do not arise. 

Compla ints against officials regardi 11 ~ 

issue of IndustrIal Licences 

2147. SHRI S. N. MISRA: Will the 
Minister of INDUSTRIAL DEVELOP-
MENT be pleased to state: 

(a) whether serious complaints have 
becn mnde against the Olficials responsible 
for Ind\ISlrial Licensing and 110 Committee 
Officials, or otherwise, have been appoint-
ed to in\estigate ~Ibout such loopholes 
and conduct,' and 

(b) \\ hot her Go\ernment propose to 
appoint a Committee of the M,'mbers of 
Parliament to look into the complaints 
made about the licensing of Industrial 
Del'c!orl11ent concerns? 

TIlE DEPUTY I'.!INlSTER IN TilE 
I\IINlSTRY OF I]';DUSTRIAL OEVE-
LOPMENT (SlHU SIDDIIESHWAR 
PRJ\S,\ 0): (a) No serious complaints 
:q;lIimt allY inul\idl:al \.)ilicials respollsible 
for illdustrial licensing has been rccchccl 
htely. As and \\hen complaints arc 
reed\cd abollt deluy or discrimillation ill 
n.e rl(Jcc,~Jng ul liccnsillg applications. 
tl'e matter is always cnquired int,) and 
gric,anccs, if :my, rcdrGsscd. 

(h) ()oc~, lI·t arise. 

R:lil\l~Y line I.in:,illl-( T:tr:ll,esW.l\, :llId 
n'!nkur:l ,'i t ,\J':lIUhlllh 

~14f<. SHl:l ROBIN SEN: Will (hc 
f\li:,i,lcr or R .. \I!.\\ ,\YS he I'icas("(' to S(atC: 
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plan to open new Railway line linking 
Tarakeswar and Bankura l'ia Arambagh ; 
and 

(b) if so, the time to be taken for 
implementing the scheme? 

THE MINISTER. OF RAILWAYS 
(SHRI HANUMANTHA1YA) : (a) No. 

(h) Does not arise. 

llreakin~ of ,cals of Goods Wagons 
011 Gorakhpur to Nsut3J1IVa 

nranch Line 

:!149. PROF. S. L. SAKSENA: \Vill 
the Minister of RAILWAYS he plensed to 
state: 

(a) the number of occasions when 
seal~ of Railway goods wagons had been 
hrnken and goods slolen during the l .. sI 
t wo ,'e~rs on Gorakhpur to Nautan" a 
Branch Line; 

(b) the amount of money raid as 
compensation claims, on each occas ion; 
nnd 

(c) in how mlny casl!s the thieves 
were arrested find convicted? 

THE MINISTER or RAILWAYS 
(SHRI HANUMANTHAIYA): (a) Two 
cases III 1969-70 and three c"scs ill 1970-71 
of thefts from wagons in yards and 
funDing trains were rcrorted in this 
:,eclions ; 

(b) The inforlllati(,n IS beill!! cnlkctcd 
and will he placed 1)11 the l"ble vI" the 
Housc. 

(c) No arrests ha \'0 l'c'~11 nla(ic" 

Shortage of Raw Materials in Industry 

:!150. SIIRI S. R. DAMANl : 
SHRI T. S. LAKSI-IMANAN 

Will the Minister of INDUSTRIAL 
DEVELOPMENT be pleased to state; 

(a) whether Government have under 
tnken a study to identify industrial raw 
materials, components and other consumer 
Jtetns which are in acute short supply; 

(b) if so, the nature of the studies 
made and the items so idcntilied ; and 

(c) the steps taken either to increase 
their internal pruduction ~or to imfort 
them in order \0 meet the dcrnalHI fully'! 

TlIE DEPUTY MINiSTeR IN TilE 
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT (SlIRl SIDDHESHWAR 
PRASAD) : (a) to (c). "' he supply losi-
tion in respect of industrial reljuirelller.ts 
is kert in constant Icview. Whenever 
allY serious shortage cOmes to or is brought 
10 the notice of Goveroment sters are 
taken to overcome the shortages. Recent-
ly, for instance, 3pplications for grant of 
industrial lic,"nces ha\ e becD inviled in 
respect of 123 itenl, "hich are currcntly 
in silolt sup!,ly. !\lloti1CI" 121 ilems, in 
which t~chn()logical I~aps exi,t at present 
have also been idc'lIllied and publicised'. 
In addition, th.:: liccmillg registratwn policy 
(,1" the Government has I'~cn sllbstal1~ iaiiy 
liberaliscd and the b'i11I1cd list for illdus-
trial licctlsir.g has "~en done away with 
so tha:. rroduction ,1I1el stlppl: of il1du~trial 
goods might pot ~\lflcr" 

Further, a ~)tandlll:~ Inter. departmental 
<. ol1\l1\it\cc meets pcriooically to review 
the import policy concerning thc iml'Olt 
"f industrial raw materi"ls and components 
etc. lilc import rolicy f(Or 1911·72 con-
\alnS s]",cclal rt(., ISIOI' f'JI" the il1lpol t of 
Items \\ Inch al~ in \\, I(ld shortage. 
Indl\strles with lon!~. delilelY date~ of 
SUPl'!:; of I,ll'" l11illel"!;,\:' nnsillg fr"l11 world 




